JTPHY Ty ST, SR Srade, SIYuN
INCOME TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR
CONSTITUTION FOR THE WEEK FROM - 09-12-2024 To 13-12-2024

DATE BENCH COURT NO, WEBEXN MEETING ID HON'BLE DR/ SHREL / SMT.
0$9-12-30724 Meeting number: S SHETHALAKS
) o S ki SSEETHALAKSHML JM
‘i ‘B COURT 26414187340 AND
N1 Password: B2 131 GAGAN GOYAL, AM
13-12-2024
09-12-2034 Meeting number: & S BT AT A L QLIE
: «sMC | court AT AT S.SEE EHA;Q?W MY, IM
O . s
{ with B N1 Password: 02131 GAGAN GOYAL, AM
13-12-2024 Bench )
09-12-2024 AT Mestiug nupnber: RATHOD KAMLESH JAYANTBHAL AM
_ . COUR 26430140533 AND
t A _ A
N2 Password: §2132 NARINDER KUMAR, JM

P3-12-2024

NOTE -

i Physical hearing shall take place in the Bench. However, the parties who are interested to have Virtual /
Hybrid hearing’ may join above Webex meeting link. For any technical problem or support parties can
call to below Contact No.:-

{A} GHIU264283 {B) 8502911333
Adjournment applications or Written Submission if any shall be filed 03 Days prior to the scheduled
date of hearing,
3. Parties are directed to file paper book and other relevant documents af least 15 Days prior to scheduled
date of hearing.

3

S, /-
Sentor Member

Date:- 46-12-2024




HIHT I Y, TR Rgds, WUuR

INCOME TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR

2%
“@ =grodis we 2“1 Bench Cases
Raie 09-12-2024 ¥ 13-12-2024 a5 & oo arg @

WEBEX Meeting number - 26414187340

CAUSE

LIST FROM 09-12-2024 to 13-12-2024

Ty € v e e wew

BEFORE HON'BLE DR, 5. SEETHALAKSHMI, JUDICIAL MEMBER

AR

qrET S T OYgs, ST wEwl

BEFORE HONBLE SHRI GAGAN GUYAL, ACCOUNTANT MEMBER
Cisco -Webex Meeting No. And Password From 09-12-2024 to 13-12-2024 As Under:-

Meeting password :-

09-12-2024 QTR ( MONDAY )

2131

of hearing.

B9, sdrer . Appeat No, fra /ALY Fat el . REGULAR APPEALS aq /el / SHREE/SM T,

i BMA 1/IPR/ 2024 2017-18 fDT KRISHNA DAS AGRAWAL $H, HITANSHU , CA

2 BMA 2/IPR/ 2024 2056-17 iD] KRISHNA DAS AGRAWAL Sh. Tanuj Agrawal, Adv.

3 ITA 481 /IPR/ 2033 2014-15 DY VIVEK LODHA MS. RUCHIKA SOBANI, ADY.

4 ITA 482/ IPR/2023 2015-16 ID] VIVEK LODHA MS. RUCHIKA SOGANE, ADY.

5 ITA B06/IPR/2023 2012-13 FD VIVEK LODHA MS. RUCHIKA SOBANT, ADY,

& ITA 731/ IPR/2023 2012-13 FAT VIIETA LODHA M5, RUCHINA SOGANI, ADY.

7 COLLIPR 2023 2012-13 A1 VIVEK LODHA MS, RUCHIRA SCGANT, 8DV,

8 | ITA225/IPR/2024  2011-12 | [A] RAM SWAROOP BALAI el oo ekl

¢ | ITA 396/IPR/2024  2015-16 = [A] KASANA SANITATION PVT LTD e s o e

10 | ITA 837/IPR/2024 MA PA] SANKIRTANA MOVEMENT TRUST SHRI RS, POONIA, C.A,

i1 ITA B38/IPR/ 2024 P& FA] SANKIRTARA MOVEMENT TRUST SHRI R.5. POONIA, C.A4.

iz ITA B39/IPR/2024 A fAT SANKIRTANA MOVEMENT TRUST SHRI R.8. POONIA, C.4.

i3 | ITA B40/3PR/2034 P& Al SANKIRTANA MOVEMENT TRUST SHAL R.5. POONIS, C.A.

(AT ICG-TISU ALUMMNAE ASSOCIATION- 5 5 ‘
i4 ITA 9I3/IPR/2024 R BANDHAN MG, RUCHIKA SOBANT, ADY.
FART HEARD MATTERS
i Appenl Mumber Agarnt, Yaar Assessse Bench Reanarks
L ITA | 420 | JPR 2024 2013-14 {A] DINESH KUMAR CHAURASIA & | Sh Mahendra gargiya
2 L ITA 1161 JPR 2024 2010-11 [A] SARLA BHARGAYVA SMC | Sh ANDOP BHATIA, CA

MOTE:-

i.  Physical hearing shall {ake place in the Bench, However, the parties who are interested to have ‘Virtual /
Hybrid bearing’ may join above Webex meeting link, For any technical problem or support parties can call
to helow Contact Mo, @ -

{(A) 9829264283 (B) 8502911333

2. Adjournment applications or Written Submission if any shall be filed 03 Days prior to the scheduled date of

hearing.

3. Parties are directed to file paper book and other relevant documents atieast 15 Davs prioy cheduled date

Assistant Registray

06-12-2024 )7

o
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPLR
"
) B%
““@ TN A S “I3" Bench Cases

T € v, e e e
BEFORE HON’BLE DR. 8. SEETHALAKSHMI , JUDICIAL MEMBER
AN
HEATE ) T M |, O e
BEFORE HON'BLE SHRI GAGAN GOYAL , ACCOUNTANT MEMBER
WEBEX Meeting number 3~ 26414187340 Meeting password - 02131

10.12.2024 98GR ( TUESDAY)

%4, | i« Appeal No. | g JA.Y Al a9/ REGULAR APPEALS A /Al SHREE/SAT
1 | TT(TP)A 1/IPR/ 2023 | 2017-18 [A] MIKUNI INDIA PRIVATE LIMITED SHRT VARUN GOVAL, C.A.
3 ITA 745/ 3PR/3024 2017-18 [A] MIKUNI INDIA PRIVATE LIMITED SHRI VARUN GOEL, C.A.
3| ITA 452/3PR/2023 2016-17 gﬁgli‘égmﬂ LIGNITE MINING COMPANY Sh, P.C. Parwal, FCA

4 | ITA 453/3PR/2023 2017-18 g;&gé@gmm LIGNITE MINING COMPANY Sh. B.C. Parwal, FCA

5 | ITA 454/3PR/2023 2018-19 é’mgﬁgmm LIGNITE MINING COMPANY Sh, P.C. Parwal, FCA

6 | ITA 455/IPR/2023 2020-21 Jﬁgféﬁ“m LIGNITE MINING COMPANY S BiC. PeruialigeA

7 | TTA 457/IPR/2023 2012-13 [A] BARMER LIGNITE MINING CO. LTD. Sh, P.C. Parwal, FOA

8 | ITA 458/3IPR/ 2073 3013-14 A1 BARMER LIGNITE MINING CO. LTD, sh, F.C. Parwai, FCA

9 T TA 450/ IPR /2023 S014-15 F4] BARMER LIGNITE MINING €O, LTD, Sh. P.C. Parwal, FCA

10 | TTA 460/ 3PR/ 2023 3016-17 [A] BARMER LIGNITE MINING CO. LTD, Sh. P.C. Parwai, FCA

11 TTTA 461/ 3PR /2023 2017-18 [A] BARMER LIGNITE MINING CO. LTD. Sh.P.C. Parwal, FCA

12 | TTA 462/3PR/2023 2018-19 A1 BARMER LIGNITE MINING CO. LTD. Sh. P.C. Parwal, FCA

13 | ITA 463/IPR/2023 2020-21 [A] BARMER LIGNITE MINING CO. LTD. Sh. P.C. Parwal, FCA

14 ITA 1110/IPR/ 2024 203223 Tl SANGEETA BAFNA SH MUKESH AGARWAL,
15 | CO 14/IPR/2024 208223 [A] SANGEETA BAFNA SH MUKESH AGARWAL,
NOTE:-

i, Physical hearing shall take place in the Bench, However, the parties who are interested to have *Virtual /
Hybrid bearing’ may join above Webex meeting link. For any technical problem or support parties can call
{0 below Centact No. @ -
(A) 9829264283 (B) 8502911333
2. Adiournment applications or Written Submission if any shall be filed 03 Davs prior to the scheduled date of
ficaring,
3. Parties are directed to file paper book and other relevant documents atleast 15 Days prior to scheduled date

of hearing.

ARG
Assistant Registrar
$6-12-2024 V>~

-
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR
) 2%
“’“@ =rrdE ae o 13" Beneh Cases
A € vy, drareed =il wewg

BEFORE HONBLE DR. 5 SEETHALAKSHMI , JUDICIAL MEMBER

WEBEX Meeting number - 26414187348

AND

AT S T e ; o] Ry
BEFORE HONBLE SHRI GAGAN GOYAL , ACCOUNTANT MEMBER

Meeting password -

11.12.2024 901 (WEDNESDAY)

#2131

@4, s @ Appeal No, 1 /A Y Fafi s, REGULAR APPEALS R/ At/ SHREE/SMT,
i ITA 268/IPR/2023 2014-158 AT SUNITA GOYAL SHRI P.C. PARWAL, C.A.
2 ITA JOR/IPR/ 2024 2324 [4] PORWAL YUVAK SANGH KOTA ﬁgfaf‘*‘“’“ e Sopta,
3 ITA 784/3PR /2624 2031013 AT MODERN INSULATORS LIMITED NONE
4 ITA 912/IPR /2024 2017-18 f?é THE KOTA CENTHAL COOPERATIVE BANK NoiE
5 ITA 929/ PR/2024 201314 D] DARSHIT PATEL NONE
& ITA 57 /IPR/ 2024 2013-2014 TA] DARSHIT PATEL NONE
7 ITA 1015/IPR/ 2024 | 2019-20 [A] ARYA SAMAT MANDIR e
B | ITA 1021/IPR/2024 | 2019-20 [A] ARYA SAMAJ MANDIR ki Lo i
g ITA 1467/ IPR/ 2024 201518 f4] RIDHIRAY BUILDERS SH SURENDRA SHA
20314-15
i MA 16/ IPR/202L {260Q-01, 2, | [A] SUBHASH CHAND NAWAL (HUF) NONE
3, 4TH)
i1 MA 26/IPR/ 2021 2014-15 (4] SHRY VISHNU KUMAR JOSHE MONE
Gy
13 MA 56/IPR/ 2023 023-24 J%XEP%EQ{AME SHYAMLANAND SHIKSHA SAMITL pite
=
13 MA 60/IPR/2023 202324 (AT SWAME SHYAMLANAND SHIKSHA SAMITI W
JAIPUR
NOTE:-
1. Physical hearing shall take place in the Bench. However, the parties who are intevested to have "Virtual /
Hvbrid hearing’ may join above Webex meeting link. For any technical problem or support parties can call
o below Contact No. @ -
(A) 9829264283 (B) 8502911333
2. Adjournment applications or Written Submission if any shall be filed 13 Davs prior to the scheduled date of
hearing,
3. Parties are directed to file paper book and other relevant documents atleast 15 Days priogtepcheduled date

of hearing.

wRrE Ui
Assistant Registrar
86-12-2024 N
t

Y
Lo
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR

‘“ﬁ% =rdis 7er o “I8" Bench Cases
wrg € v, Darsed s g

BEFORE HON'BLE DR. 5 SEETHALAKSHMI , JUDICIAL MEMBER

AN
£ b3 N
W ST W O , gl Hawd

BEFORE HON'BLE SHRIGAGAN GOYAL , ACCOUNTANT MEMBER
WEBEX Meeting number - 26414187340 Meeting password :-

12-12-2024 THAN (THURSDAY)

82131

B, wfiE . Appeal Mo, Fra ALY Bl s REGULAR APPEALS oy /et SHREE/SMT,
i ITA 888/IPR/2018 2007-08 fA] SHRI BANSI LAL SH D D AGARWAL
2 ITA 769/IPR/2023 205617 i SH. PANKAJ MEENA SHRI HARSHIT AGARWAL, C.A.
3 CO L/IPR/ 2024 2016-17 (81 5H, PANKAJ MEENA SHAT BARSHIT AGARWAL, .8,
4 TS 223 IPR/ 2024 201818 {41 MAHENDRA SINGH RATNAWAYT SHRE RK. BHATRA, C.A4,
B L ETA4FR/IPRI2024 | NA Al NAYA SAWERA BEX PRAYAS FOUNDATION Sh. RS, Poonia
, . ) : AT KRISHNA NANDINI GAUDHAM ! : :
& ITA 488/ PR/ 2024 MA& CHARITABLE TRUST Sh, R.5, Poonia
fA1 KRISHNA NANDINI GAUDMAM : :
¥ ITA 4897 PR /2024 MA CHARITABLE TRUST sh, RS, Poonia
8 | ITA490/IPR/2024 | NA JA] KRISHNA NADENT GAUBHAN CHARITABEE | Cooiianniit
£ ITA 579/ PR/ 2024 A [A] TAHREEK ULAMA E HIND Sh. R.%. Poonia
10 ITA 580/ IPR/2024 HA fAT TAHREEK ULAMA E HIND Sh. 1.8, Poonia
il ITA 838B/IPR/ 2024 2013-14 fA1 SUSHILA CHOUDHARY SH. AKSHAT AIMERA
12 | ITA 77D/3PR/2024 2013-14 FAT VINOD KUMAR JANGIR Sh. RS, Poonia
13 ITA FRESIPR /2024 2RL6-L7 FA] SHREE AURD IRON LIMITED SH. SAURABH - PROXY
14 ITA 1OB9/IPR/ 2024 | 201819 F1 POOIA GEDWANE SHIT ROHAN SOGANT, .8,
13-12-2024 W (FRIDAY)
Gri Appeal Number A;:ﬂ:f’ ASEEESRE Bernh TG Author
, ~MIL-
TR ASEN

Assistant Regisirar
86-12-2024 )




FTaeY ATy v, Sy wrgdle, wage
INCOME TAX APPELLATE TRIBY NAL, JAIPUR BENCHES, JAIPUR

UHUHE =g araa) / “SMO” Bench Cases
ﬁrw 09-12-2024 9 13-12-2024 w5 & v arz wd
CAUSE LIST FROM 09-12-2024 to 13-12-2024
HraHg € vy, arsed =i gewy
BEFORE HONBLE DR. 8, SEETHALAKSHMI, JUDICIAL MEMBER
AND

AT S TS MOE |, v e

BEFORE HON'BLE SHRI CAGAN GOYAL , ACCOUNTANT MEMBER

Ciseo -Webex Mueeting No. And Password From 09-12-2024 to 13-12-2024 As Under:-
WEBEX Meeting number - 26414187340 Meeting password - (2131

09-12-2024 €A ( MONDAY )

i stite @ Appeal No, Ma /ALY Frufinr arfel / REGULAR APPEALS o /dvntt / SHREE/SMT.
i ITA 12235B/IPR/2024 | 2015-18 [A] ASHOK KUMAR JAIN SH. MAHENDRA GARGEY A
2 ITA 1235/IPR/ 2024 | 203312 fAT ANIL KUMAR YERMA SH P C PARWAL
3 ITA 1241/ IPR/ 2024 | 200708 [a] DHOOP SINGH SH R 8 POONIA
4 ITA 1342/ 3PR/ 2024 © 2042-13 A1 LADU RAM SH RS POONIA
5 ITA 1248/ PR/ 2024 | 2011-12 {A] SH. BANTOSH KUMAR SH P C PARWAL
& ITA 124%9/IPR/2024  2012-13 TA] FINESSE JEWELS PRIVATE LIMITED SH S L PODDAR
10.12.2024 FUSIR ( TUESDAY )

%, afie W Appeal No. Ma /ALY By a0 REGULAR APPEALS ot/ sfnnlt ) SHREE/SMT.
i ITA 110%9/3PR/ 2024 2017-18 [A] BADRI PRASAD KHANDELWAL Shri Rohan Segani, C.A,
2 ITA 1317 /IPR/ 2024 2020-23 TA] NIMHIL SHARMA Shei Rohan Sogani, C.A
3 ITA 1254/3PR/ 2024 2012-13 &1 OMPRAKASH SH RAHUL PANDYA
4 ITA 1355/ IPR/ 2024 2012-13 (AT OMPRAKASH S RAHUL PANDYA
5 ITA 12358/ 3PR/ 2024 {47 HARISH KUMAR SH ASHOK K GUPTA

G T4 1260/ IPR/ 2024 2031314 iA1 AMIT ROHADA AND SONS SH RAJENDRA SISODIYA
7 ITA 1362/ IPR/ 2024 2010-2048 fA] KANTA PRASAD SAINE 5H ASHOK K GUPTA
# ITa 1273/IPR/ 2024 20310-1% IA] HANTA PRASAD BAINT GH ASHOK K GUPTA
WNOTE:-

. Physical hearing shall take place in the Bench, However, the parties who are interesied o have "Virtual /
Hybrid hearing’ may join above Webex meeting link. For any technical problem or support parties can call
to below Contact Mo, 1 -

{4) UBI9264283 {B) H502911333
Adjeurnment applications or Written Submission if any shall be filed 03 Days prior to the scheduled date of
hearing.
3. Parties are directed to file paper book and ather relevant documents atleast1d Days prior to seheduled date
of hearing,

B

{
\

HETHE UliH
Assistant Registrar
06-12-2024 3
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INC U‘Wﬁ« TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR

Paradie v/ “SMOC” Bench Cases

AT g v Sarerd) sl e

BEFORE HON'BLE DR. S SEETHALAKSHMI, JUDICIAL MEMBER

ANE

g &Y s MY, ORET ey
BEFORE HON'BLE SHRI GAGAN GOYAL , ACCOUNTANT MEMBER

WEBEX Meeting number :- 26414187340 Meeting password - 2131
11.12.2024 9997 (WEDNESDAY)
@G st d Appeal No, fa /ALY Safg sl REGULAR APPEALS ot /A / SHREL/SMT.
i ITA 444/3PR/ 2032 2015-12 (A1 MARYU SECURITIES PRIVATE LIMITED Sh, Rohan Sogant, C.A.
2 ITA 445/ IPR/2022 J012-13 A1 MARY SECURITIES PRIVATE LIMITED Sh, Rohan Sogani, C.A,
3 ITA SIB/IPR/ 2024 2018-18 FAT NAJRUDDIN NONE

4 ITA 1080/ IPR/ 2024 J017-18 (4] SHRY JITENDRA BEHL SHRE RAJENDRA JAEN, ADY.
5 ITA 1267 /IPR/ 2024 2010-11 [4] 5H, BHOORI SINGH SH P C PARWAL
6 ITA 1382/IPR/2024 2012-13 [A] RAJA RAM CHOUDHARY SH SIRHARTH RANKA
7 ITA 12B%/IPR/ 2024 2017-18 (8] SHANKAR SHARMA SH 1 5 SHARDA
8 ITA 1294/IPR/ 2024 4013-14 [A] PUNEET SINGHVI SH MAHENDRA GARGIY A

12-12-2024 7THATY (THURSDAY)

EE s @ Appeal No, fra SALY Fafig ode,, REGULAR APPEALS & /e / SHREE/SMT, |
i ITA 333/IPR/ 2032 2018-19 (A1 RGELECTRICALS NONE ‘
2 ITA 767 [ IPR/IGIZ 2017-18 (A1 SANJIAY LUNIA SHRI HARSHIT AGARWAL
3 | ITA 67/IPR/2024 201435 | [ HOLIDAY TRIANGLETRAVEL PRIVATE | oy prure suiveus:

4 ITA 973/IPR/ 2024 2013-42 Ta] JAL PRAKASH SHARMA SH G M MEHATA

5 ITA BE7/IPR/ 2024 2013-12 TA] SHALINE JAGWAYAN SH SHARWAN K GUPTA

& ITA LOL7/IPR/ 2024 2015-16 TA] RATIKA KUMBHAT M. ANAND PAREZK, CA
13-12-2024 IEFAR (FRIDAY)

1 MA GG/IBR/ 02T 201%-32 fA] MARNOS JATN GH ARPITA VIZBY

2 Ma&4L/IPR/ 2024 23809 [A7 TANUD JARIN SH MAHENDRA GARGIYA

3 MB S3/IPR/ 2024 2011-312 [A] SMT. LAKSHMI AGARWAL SH PO PARWAL

4 MA 43/IPR/ 2024 2042-13 [A] HANUMAN SINGH GH & 8§ CHUDHARY

5 BMA 44/ IPRJ 2034 016-17 FA] DILIP RUMAR PACHORY

NOTE:

. Phy wca? hearmg shall take place in the Bench. However, the parties who are interested to have ‘Virtual /

Hybrid hearing’ may gom above Webex meeting link. For any technival problem or support parties can wall

to below Contact No, @

(A)

0829264283 {8

8502911333

Adjournment applications or Written Submission if any shall be filed 03 Days prior to the scheduled date of

frearing.

Parties are directed to file paper book and other relevant documents atleastlS Days prior to scheduled date

of hearing,

/
GEEEREIC
Assistant Registrar

#6-1 2~Z{P24.{‘%.
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR

By
"“@ RrfE W, “A” Bench Cases
& 09-12-2024 § 13-12-2024 o9 & R T o
CAUSE LIST FROM 09-12-2024 to 13-12-2024
Y A SR BHNY WY, ORE e
BEFORE HON'BLE SHREE RATHORE KAMLESH JAYANT BHAL ACCOUNTANT MEMBER
AND
qr A T EER, e weRy @
HON'BLE SHEINARINDER KUMAR , JUDICIAL MEMBER
Cisco -Webex Meeting No. And Password From 09-12-2024 to 13-12-2024 As Under:-
WEBEX Meeting Number - 26430140533  Meeting password ;- 02132
09-12-2024 HYHA ¢ MONDAY )

T, #FRE W Appeal No, fra SAY rafey a0/ REGULAR APPEALS # sl SHREE/SMT,
1| ITA 815/IPR/2024 2014-15 [A] SHREE SHYAM BUILDSTRUCTURE PRIVATE LIMITED | SHRI R.S. POONIA
3| ITA 818/IPR/2024 016-17 [&) SHREE SHYAM BUILDSTRUCTURE PRIVATE LIMITED | SHRI R.5. POONIA

. A7 AGRASEN ENGINEERING INDUST ‘
2 ITA 1085/ IPR /2024 2018-19 A q el SHRI VIIAY GOYAL
LIMETED
4 IT8 1185 /IPR /3024 201718 {AT JIAGDISH KUMAR ARORS SHRY SHRAWAN KR, GUPTA
5 ETA LIS /IPR/ 3024 2013-14 [03] RAKRSH GORL
& ITA 1205/3FR/ 2024 2030-31 [&] MIKUNT INDIA PRIVATE LIMITED
7 IT& 1207 JIPR/ 2024 ARLG-AT {R] SANITYANT SHEKSHAN SANSTHAN SHRI RAJEEY SOGANT
PART HEARD MATVERS

Sl Appeal Number As:ﬁfn Assesses Bench Remarks

i ITA ’ 814 ’ EPR{ 2024 1201314 [A] SHREE SHYAM BUILDSTRUCTURE PRIVATE LIMITED & R.5 POONIA
10.12.2024 99THEN ( TUESDAY )

&Y, i |, Appeal No. a /ALY Rt it/ REGULAR APPEALS A Ao SHREE/SMT,
h { YA 39/3PR72024 2014-15 {A] VIMAL RUMAR MANTRY HUF SHRI MANAN AGARWAL
) ITa 155/ IPR/ 2024 20314-315 [A] GURBHE AGARWAL SHRI PUNERT PAREEY
3 IT& 1B8/IPR/ 2024 2015-16 {A] SHREYESHI AGARWAL SHRI PUNEET PAREEK
4 ITA 186/IPR/ 2034 201516 fo ] ROVAL JEWELLERS SHRI MANAN AGARWAL
5 ITA 341/3PR/ 2034 21415 TAT SMT. ANARD DEVY SHRI HARSHIT AGARWAL
& ITA S60/3IPR/ 2024 2017-18 [A] RAJENDRA AGARWAL SHRI YEDANT AGARWAL
i ITA S72/IPR/ 2024 2013-14 [A] RAJENDRA AGARWAL SHRI VEDANT AGARWAL
b3 T8 573/3BR /3024 2054-15 {A] RAJENDRA AGARWAL SHRI VEDANT AGARWAL
8 ITa S71/IPR/ 2024 2023-24 {A] SHRINANT JOSHE GHRY UTKARSH MISHRA

10 | ITA 1082/3PR/2024 2017-18 | [A] ANATOLE SOLUTIONS PRIVATE LIMITED SHRT SHRAWAN KR. GUPTA
RE
to below Contact Mo, @ -
(A} 9829264283 (B) 8502911333
2. Adjournment applications or Written Submission # any shall be filed 03 Days prior to the scheduled date of
Bearing.
3. Parties are directed fo file paper book and other relevant documents atleast18 Days prior to scheduled date

of hearing. (

Assistant Registrar
F96-12-2024




INCOME TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR

Y
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AFART A TS BHOY WIS, SET W

BEFORE HON'BLE SHREE RATHORE KAMLESH JAYANT BHAIL ACCOUNTANT MEMBER
R

ety 8 R gR, STe W @ wee
HOMNBLE SHRINARINDER KUMAR , JUDICIAL MEMBER
WEBEX Meeting Number ;- 264301405833  Meeting password 1= 02132
11.12.2024 U (WEDNESDAY)

TH, | ada W Appeal No. | fm /A Y Profir o018, REGULAR APPEALS | 1,/ 5haf/ SHREE/SMT,
i SA 3/IBR/ 2024 201718 [A] RED CONTAINERS PRIVATE LIMITED SHRY MUKESH KHANDELWAL
2 ITA 132G/ IPR/2034 2017-18 [A] RED CONTAINERS PRIVATE LIMITED SHRI MUKESH KHANDELWAL

3 ITH 04 /1883024 0L5-16 {A] SHREYA SINGHYE SHRY RIMAN SOGARE
4 PTA 222/3PR/ 2024 2017-18 [A] KALU RAM SAINI SHRT RAHUL PANDYA
5 ITA 496/ IPR /2024 203617 {&7 SHATLESH GOYAL SHRI RESHAY KHANDELWAL
& ITA S08/31PR/ 2024 2018-18 L [A] PINK CETY JEWEL HOUSE PRIVATE LIMITED SHRI SIDDHARTH RANKA
¥ ITA 637 /3PRS 2034 2018-19 [A] AJAY AGARWAL Mrs, Suhani Meharwal
8 ITA BOF/IPR/ 2024 2013-13 {A] MOMARN LAL JALWAL SHRI §.K. GOGRA
9 TTA 1028/3PR/ 3024 AALG-1Y {AT YIBWAM ﬁﬁUCAWON PYT, LTR. SHRY P.C, PARWAL
14 ITA LOSL/IPR/ 2024 20A8-19 {2} BANAS STONES PVT, LTD. SH RAJENDRA JAIN
13 | ITA 1060/IPR/ 2024 2014-18 {i3] BANAS STONES PYT, LTD. SH RAJENDRA JAIN

PART HEARD MATTERS

Bri Appeni Number Assmt, Year Assessoe Beneh Remarks
1 ITA [ 1182 | JPR | 30241 2010-11 {A] MY, SANTRA SMC S P O PARWAL
2 FYa& | 1183 | JFR | 20240 2010-311 ({A] SMT. SANTRA SMC SH P L PARWAL

i.  Physical hearing shall take place in the Beach. However, the parties who are interested to have "Virtual /
Hyvbrid hearing’ may join above Webex meeting link. For any technical problem or support parties can call
{0 below Contact No. : -
(A} 9829264283 (B} 8502911333
2. Adjournment applications or Written Submission if any shall be filed 03 Days prior to the scheduled date of
hearing,
3. Parties are directed to file paper book and other relevant documents atleast 15 Days prior to scheduled date

3
GHECRICN

Assistant Registrar
K06-12-2024

of hearing.
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INCOM E* TAX APPELLATE TRIBUNAL, JAIPUR BENCHES, JAIPUR
29
«“7" wqrdis ey, “A” Benck Cases
A S ETe BENY WYY, 9N gew

BEFORE HON'BLE SHREE RATHORE KAMLESH JAYANT BHAL ACCOUNTANT MEMBER
ATNEY
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HON'BLE SHREINARINDER KUMAR , JUDICIAL MEMBER
02132

WEBEX Meeting Number :- 26430140533  Meeting password ;-

12-12-2024 [HAR (THURSDAY)

@, arfrer °. Appeal No, g ALY fraftm anfie/ REGULAR APPEALS o0l / s  SHREE/SMT,
1 | ITA 631/IPR/ 2024 2015-16 {A] ZARI SILK (TNDIA) PRIVATE LIMITED SHRY 5.R, SHARMA
2 ETA 6937390/ 2024 2015-16 (D] ZARE SILK (INDIA) PVT. LTD. SHRY §.R. SHARMA
3 ITA S30/IPR /2024 2012-13 [A] SHYAM MAHIMA COLONISERS PRIVATE LIMITED SHRI 5.8, NATANT
T4 ITA1214/3PRS2024 2012-13 {47 NETESH AGARWAL SHRI §.L. PODDAR
5 | ITA 1215/IPR/2024 2009-10 [A] JEWELS EMPORIUM A LEGACY SHRI TARUN MITTAL
& | ITA £219/IPR/3024 2015-16 AT SHIVA CORPORATION (INDIAY LIMITED SHRI TARUN MITTAL
7| ITA 1326/3PR/2024 2017-18 (4] EFY THECHNOLOGIES SHRI ASHOK KR, GUPFTA
8 | ITA LI28/3PR/2024 2016-17 mialoKKUMARIAIN -

13-12-2024 ¥EHAN (FRIDAY)

B, sfie | Appeal Mo, g /ALY Pofe s/ REGULAR APPEALS s SHREE/SMT.
MIL MIL HIL HIL RIL

NOTE:-

1. Physical hearing shall take place in the Bench. However, the parties who are interested o have “Yirtual /

Hyvbrid hearing’ may join above Webex meeting link, For any technical problem or support parties can call
to below Contact No. ¢ -

{4) UB29264283 (B) BE02911333
2. Adjournment applications or Written Submission if any shall be filed 03 Days prior to the scheduled date of

hearing.
3. Parties are directed to file paper book and other relevant documents atleast18 Days prior to scheduled date

of hearing.
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF PART HEARD MATTERS, FOR 9-DECEMBER-2024 (MONDAY )

BEFORE DR. & SEETHALAKSHMI, JUDICIAL MEMBER
AND SHRY RATHOD KAMLESH JAYANTBHAL ACCOUNTANT MEMBER
WEBEX Meeting number -~ 26414187340 Meeting password ;- 02131

PART HEARD MATTERS

Gy} Appesl Mumber HAssmt, Year Assessee Benech Remarks
1 IYa | 740 | IPR | 2024 2021 D] AMRAPALY JEWELS PYT, LTI, B |Sh Sanjay Jhanwar
P ITA | 750 | JPR | 2024 | 2021-22 [A] AMRAPALL JEWELS PVT LTD B Sh Sanjay Jhanwar
3 S& 1 PR | 2024 | 2021-22 ([A] AMRAPALL JEWELS PVT LT B Sh Sanjay Jhanwar
CAUSE LIST OF PART HEARD MATTERS, FOR 10-DECEMBER-2024 (TUESDAY)
BEFORE DR, 5 SEETHALAKSHMI, JUDICIAL MEMBER
AND SHRI RATHOD KAMLESH JAYANTBHAL ACCOUNTANT MEMBER
777777 WEBEX Meeting number :- 26414187340 Meeting password :- 062131
PART HEARD MATTERS
&ri Appeal Number Assmit. Yaar ASSHBEOE Bench Remarks
1 ITA t 865 ‘ JPR 1 2024 2023-34 [A] SAURYA URIA COMPANY OF RAJASTHAN LIMITED B | St ROHAN SCHANT

CAUSE LIST OF PART HEARD AND MA MATTERS, FOR 11-DECEMBER-2024 (WEDNESDAY )

BEFORF DR, 5 SEETHALAKSHMI, JUDICIAL MEMBER
AND SHRI RATHOD KAMLESH JAYANTBHAL, ACCOUNTANT MEMBER
WEBEX Meeting number :- 26414187348  Meeting password - 02131

""" PART HEARD MATTERS
St Appeal Mumber Assimt, Yoar Assesses Banch Ramarks
1 ITA |1004] JPR |2024 2017-18 [A] PARAS KUHAD B | ShTarun Mittal
i MISCELLANEOUS ARPLICATIONS |
Syt Appeal Number Assntk. Your Assesses Banch TO Author
i MA& 5 | IPR (2021 2014-15 [A] SHRI TINKD KUMAR MITTAL , JAIFUR B8 5G/IM
2 MA | 51 | JPR 2023 2009-10 [A] RAJESHWAR SHARMA | SMC | SSL/IM |

NOTE:-

{.  Physical bearing shall take place in the Bench. However, the parties who are interested to have "Virtual /
Hyhrid hearing’ may join above Webex meeting link. For any technical problem or support parties can call
to below Contact Mo, : -

{A) U829264283 {B) HE02911333

2. Adjournment applications or Writfen Submission if any shall be filed 03 Days prior to the scheduled date of

hearing.

3. Parties are divected to file paper book and other relevant documents atleast1s Days prior to /;ekjf(haﬁmi date

(
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